11355 Moationg

Statc of Mysore for the development
of Cottage Industries during 1959-60
bas been fully utilised;

(b) if so, the names of industries
developed during the same period;
and

(c) if not, the reasons therefor?

The Minister of Industry (Shri
Manuohbsi Shah): (a) to (c¢). The re-
quired information s being collected
and will be laid on the Table of the
House shortly.
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MOTIONS FOR ADJOURNMENT

BreaxnowN or Powegr SuppLv me
Dy oN 13-4-1961

Mr Spesker: I have riceived notice
of two or three adjournment motions
and also a «alling attention notice
notice saying:

“Immediate need to discuss the
worst power crisis in Delhi due o
major break-down in Nangal
Power Supply.”

It i also said:

“It is feared that the supply
may no! be restored for a few
months if the defect was of a
serious nature”

A vopy of the Statesman has al:o been
given to me where it is said in bold
keadhnes.

“1+7. ¢r failure affects half of
Delrie — Supplys from Nangal
hriowks down—water supply sus-
pension.”

Wha: is the position?

Shri Braj Ra} Siagh (Firozabad):

May I, 8Sir

Mr. Speaker: Order, order. If hon
Members have any inforynation other
than what they Aind in the newspspers
1 will allow them to put s question.
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They need not support what is said
in the newspapers. Newspapers are
available to all. Therefore. |f they
have not got any independent infor-
mation, I will call upon the hon.
Minister to state what exactly is the
present position.

The Dputy bimister of U(rrigation
and fPower (Shri Hathl): Sir. the
porsition is, Delhi i ge‘ting 20.000 kw
power from Nangal and 60,000 kw is
being gencrated by the Delhi Power
Station itself,

Yesterday, at about 730 P.M. sup-
plhes from Nangal failed all of a sud-
den. The Delh: Electric Supply Un-
dertaking took it to be a shori In-
terruption and, therefore, walted for
abou ten minutes for restoration of
supply. But no news was available as
to the reason or the cause of the
feilure of supply from Nangal

The supply from Nangal is fed
directly in the Civil Line Arca, Kings-
way. a portion of Karol Bagh, Najaf-
parh Industrial Arca. and the Routh
«f Delhi. Almost half of the requlre-
ments of the Delhi Water and Scwage
Bnard arc also met by Nangal sup-
plics. The Delhi Electric Supph Un-
dertaking author tins took immetiate
steps for the restoration of gupply to
essential services like hospitals. aero-
dromes and transmitting stations of
A1R Fully supply to the water works
was restored at about 1210 AM By
11 I* M. supply to all the areas except
Defence Colony was  restored by
br;nging into acervace the xtmnd-by
plant, which the Delhi Station had
here. Street-lighting was alao swi'ch-
ed on at about 10 I’M Delhi Conton-
ment was Immsadiately switched over
to “A" S8tation and, there¢fore, the
cupplv was not materially affected in
that arca

It is understood that th, failure af
Nangal supply is due to a breakdown
of ahout g dozen towers about three
miles from Karnal towards Delhy
on the Nangsl-Delhi transmisrion line,
duc to a dust storm in that erca Full
repor! of the incident is aot yct ava:l-
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{Shri Hathi)

able as the engineers arc on site and
it has not been possihle to get the
exact details from them. It is esti-
mated that normal supply e¢onditions
can be restored—not afier two or
three months as is mentioned in the
notice of adjournment motions—only
efter a week or two by construction
of a diversion transmission line. In
the meantime, the Delhi Electric
Supply Undertaking wouid meet all
essential power supply by working
upon the stand-by plant which gives
them 10.000 kw. It will have to re-
sort 1o staggering and shedding of
loads during peak hours in different
colonies for short durations in rota-
tion—may be 10, 20, 30 or 40 minutes
at times. The Undertaking hopes to
introducce its programme of stagg'ering
and shedding of load within a couple
of days.

The public and Government offices
are being requested to extend their
co-opera‘ion by keeping their power
requircments to the minimum possible.
The Dcethi Supply Undertaking will
see that normal conditions are restor-
ed as soon as possible, as soon as the
diversion linex are ready.

Bhri Hem Barua (Gauhati):
Sir,. ...
Mre. Spraker: An elaborate state-

ment has been made by the hon. De-
puty Minister. Has the hon Member
any further information?

Shei Hom Barva: | want one
clarvification. In view of the assur-
ance given by the hon. Deputy Minis-
ter that there would be arrangements
made to supply power to areas where
the Nangal power supply has failed,
and in his statement he also said that
power could not be supplied yesterday
in the Defence Colony, may I know
whether this arrangement would cm-
brace: the Defence Colony also? May
I also know how long this Nangal
Project would take to recupera‘e
from the defect or to make {t up?

Mr. Speaker: The hon
may note down the points.

Minister
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Shri S M. Banerjee (Kanpur): In
the newspapers it is also stated-—you
might have seen it—that there will be
no water supply for four hours to-
day. It is stated that water supply
will remain suspended today from 11}
a. m. to 3 p. m. and that this has been
necessitated due to the breakdown in
the suply of power to the Wazirabad
Pumping Station. Sir,—you will
remcmber better than me—in this
House we discussed an  adjourn-
ment motion, which you wecre
kind enough to admit, about the
water  supply position in Delht
1 wany to know what steps have
been  taken by the Government to
have self-sufficiency in the matter of
water  supply and also to improve
the position of power supply in
De¢lhi. When this question has becn
engaging th. attention—both power
supply and water supply—of the
Government—it is not only in Delhi
even DVC failed in Calcutta

Mr. Speaker: Order. order. s this
suspension of water supply due to
power failure?

Shrl Hathi: As I have said m myv
dctailed statement, half of the power
required for this water works was
riven by the Nangal supply. But by
1210 A M —that is, today—that sup-
ply has been restored So. there ic
no difficulty so far as power supply
to this wa‘er works is concerned. But
the supply will have to be staggered
for other areas—for 20 minutes, 30
minutes or even 40 minutes,
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Shei Braj Raj Slogh: May 1 know
whether Government has ensured
that the stand-byv plant would 6e able
to supply sufficient energy for feeding
the arcas which were served By he
Nangal supply? Mayv I aiso know why
it wax that the Government did not
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keep vigil to ensure perennial supply
from Nangal and this has happened?

Mr. Speaker: The hon. Minister
cays that it was due to dust-storms.

Shri T. B. Vittal Rao (Khammam):
The hon. Minister has stated that the
power supply would be augmented by
the commissioning of the stand-by. 1If
it is 8 thermal plant. is there sufficient
coal supply for commissioning the
stand-by? Or, if it is an oil thermal
plant, may I know whether sufficient
oil is ensured for it?

Shri Hathl: So far as the stand-
by is concermed. we will be getting
10,000 kw. That we shall be getting
only during thc peak hours. During
the day there is no difficulty. For the
pcak hour they have sufficient mate-
rial to run this,

Shri BraJ Raj Sngh  roxe—

Mr. Speaker: Thc hon. Minister
has made a detailed statement.  He
has also stated that the repairs will
not take more than two wecks, !ns-
tead of two or three months, as men-
tioncd in the motian

Shri Braj Raj Singh: Bul we must
know....

Mr Speaker: Order, order. After
all. it looks as if anything is good
enough to bring in an adjournmcent
motion in this House. What can be
done here 1 do not know whether g
atage will come when either through
yogic research or some other research
it will be possib'e for people to
control duststorins frcm here. It
may be possible. Today it 1is
not possiblee I am not giving
my consent to it. The hon.
Minister has assured the House that
every step will be taken, and the
Government is a responsible govemn-
ment. 1 have allowed the subject to
be brought to the notice of the House
because it js a serious matter The
hon Minister did not try (o evade
the questions. nor did he justify it
He has given all the facts and said, “I
will certainly look into it”. The limit
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of two weeks is the mazximum. As
ear'y as possible, he wili certainly try
to do everything In his power to im-
prove the situation.
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Shri Braj Raj Singh: Let him place
a statement on the Table ahout the
cnguiry which is being conducted hy
the' engineers on the spot.

Mr. Spesker: Every small thing
need not he brought up here. I have
no space.

12.12 hrs.
PAPERS LAID ON THE TABLE
Tur Tea (AMENDMENT) RuLzs

The Minister of Industries (Shri
Manubhat Shah): On behalf of
Shri Kanungo, 1 beg to lav on the
Table a copy of each of the following
rules under sub-section (3) of Sec-
tton 49 of the Tea Act, 1953 —

(i) The Tea (Amendment) Rules,
1961 published in Notifica-
tion No. GSR 482 dated the
Ist April, 1961

(it} The Tea (Second Amend-
ment) Rules, 1961 published
tn Notificatlon No, GSR 453
dated the 1Ist April 1961
{Placed in Library, See No
LT-2634/61).

AGREEMENTS HMETWEEN Messrs, HINDUS-
TAN MaciINY Tools LIMITED AND
Messrs LimMex oFr Gemman Demo-
CrRATIC RzrusLic ANp Mzasrs. ReExa-
ULTS OF FRANCE AND AGREZMSYNTE BRT-
ween vHe Heavy Encinezisng Con-
PORATION  LIMIYFD wrre Messns.
TECANOEXPORT OF CZBCHOSLOVANIA.

Shri Maencbhal Shah: | beg (o

lay on the Tubi¢ a copy of each of
the following papers:

(iy Agreement dsted the @th
March, 196] between Messrs.
Hindustan Machine Tools
Limited. Bengslore and





